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Final Order No. §T/A/70034/2017-CU|DBI dated 06/01/2017
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Finanee Act, 1994 relating to Service Tox Act, 1994, C\EL?—.'
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INTHE CUSTOMS, EXCISE & SERVICE TAX APPELLATE
TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No. I
APPEAL No.ST/156/2009-CU{DB]

(Arising out of Order-in-Appeal No., 43/ST/ALLID/2008 dated 27/11/2008
passed by Commissioner of Central Fxcise & Customs (Appeals),
Allahabad)

Commissioner of Customs, C.E. & 8.T., Allahabad Appellant
Vs, _

Basti Sugar Mills Co Lid. Respondent
Appearance:

Shri D K. Deb, Assistant Commissioner (AR) for Appeiian__l_\.,
Ms Stuti Sagei, Advocate, for Respondent’
CORAM:

Hon'ble Mr. Asil Choudhary, Member (Judicial)
Hon’ble My, Anil G. Shakkarwar, Member {Technical)

Date of Hearing : 08/12/2016
Date of Decision (8/12/2016

Per: Anil G. Shalkkarwar

Heard the parties and perused the record, The shéw -~
cause notice dated 22.08.2005 had no proposal for deciding
classification or valuation. The demand raised in the said

show cause notice is within the limit of litigation policy of
1
l
!

CBEC. Hence, Appeal {iled by Revenue is dismissed unde,{i?:f

litigation policy.

{Dictated in Court)

-Sd/- -Sd/-
{ANIL. G. SHAKKARWAR) (ANIL CHOUDHARY)
Member (TECHNICAL) Member(JUDICIAL
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